
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

I.A. No. _______/2025 

In 

EXECUTION APPLICATION No. 32/2024 

In 

ORIGINAL APPLICATION No. 10/2014 

 

IN THE MATTER OF:  

 Pavit Singh                                                                                 …          Applicant   

 

Versus 

The State (NCT of Delhi) & Ors.                                               …    Respondents 

 

I N D E X 

Sl. No. Particulars Pg. No. 

1. COMPLIANCE/ STATUS REPORT IN TERMS OF 

ORDER DATED 13.02.2025 ON BEHALF OF 

RESPONDENT NO. 3 & 4/SDM (SAKET) 

1-3 

2. Annexure- 1: Copy of the DTF Meeting notice dated 

12.11.2024 

4 

 

FILED BY: 

 

 

NEW DELHI                                                         JYOTI MENDIRATTA 

DATED: 17.05.2025                                          Advocate for the GNCT of Delhi 

H-34, Jangpura Extension 

(Lower Ground Floor) 

Near INOX EROS Cinema, 

New Delhi-110014 

Ph: 9811136141 

jmalawoffices@gmail.com 
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EA NO. 32 OF 2024 IN
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